C.A.No. 239/90 (L)

HOn‘ble Mr. V .K.Set::‘l A.M.

Hon'ble Mr, D.C. Verma, J.M.

\

Applicants- sri Som Kartik,learned coungel O
the a»nlicant.and B.H. for Sri
L .P.8hu%xla, Advoczate.

Resn~ondentss~ Nonee.

— . S»i Ksrtik seeke four weekz further time to

fil-s RebDoe

_
Es

. ist for hearing on 37-7-95.

Aom.

“Hon'bkle jir. Justice DWC. Szitsena- V.Ce

Hon'ble Mr. VeX. Seth - Selie_

List h.s been rivised.

do one aas resonaded on bahalf of £ha ronlicante.

Sri 3iddharth Varma,counsel for the rszspondents
is présent. Wie further fingd that despites sullicient

grant of time to file Rejoinder Affidavit no Rzjoinder

Mg applicant doas aoc intand to dursve tae
case it appears and aceowdingly the Qe 18 Jdisnissed
i1 detault for non-prosacutione
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